Aunnexure-3

Name of the corporale debtor: Hansraj Agrofresh Private Limited; Date of commencement of CIRP: 31.01.2022; List of creditors as on: 16.05.2022
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plant and machinery and other
movables assets by way of
Hypathccation. 2. Equitable
merigage with first and exclusive
charge on collateral seounty
discussed below: - EM of factory
land & buikiing measuring 4 20
acre {Mutatcd arca 3 .26
acres} (First Charge)
having 3 sale docds
situated at Bahadur
Colony, Mauza- Saikherar.
P.S. Kotwali, Drists-
Jalpaigun. Pin-735121 in
the name of M/s Hansray
Agrofresh Pvi, Lid through
director Sri Sarvendra
Singh
Valuc - 1489.65 lacs

1 Firgt charge on stock, wocivables,
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